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THE NATIONAL GREEN TRIBUNAL EASTERN ZONE

BENCH,KOLI{ATA

In the Matter of:

Ankur Sharma

-VERSUS-

The State of West Bengal &Ors.

...Applbant

...Responcants

AFFIDAVIT FILED BY THE RESPONDENT NO. 9- HOWRAH MUNICIPAL

CORPORATIONIN COMPLIANCE WITH THE ORDER DATED I4.O5.2O24 PASSED tsY

THE HON'BLE NATIONAL GREEN TRIBUNAL, EASTERN ZONE BENCH

I, smrutiranjan I\{ohanty, son of Sri Nabaghana Mohanty, aged about 34 ...e=rs,

v''orking for gain at 4, Mahatma Candhi Horvrah 711101 do herebv solemnlv afEr::r

and sav as follows:

l-. I am the commissioner of the Howrah Municipal Corporation, the respcnclnt

no. t herein. I am acquainted with the facts and circumstances of the cas,: .1d

I am competent to affirm this affidavit on behalf of the respondent no.9.

2. I affirm this affidar4t in terms of the solemn orders passecl by the Hcr:=ble

Justice B. Amit sthalekar and Hon'ble .Justice (Dr.) Arur: Kumar vkr-ra,

National Green Tribunal, Eastern Zone Bench. Kolkata.

3. That a cop-v of the solemn orders of the Hon'ble Tribunal has been taken f--om

the sewer and I have read and understood the contents and purport therrof.

Nothing contained in this aflidavit shall be construed as admission of tny

statement unless specihcaliy admitted by me. I resenze the right to deaL ,;ith

legal position of the mattet- at the time of hearing.
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4. The petitioner has pointed out, that Hooghly River is beir-rg poliuted by out f'r-tl

drains consisting of domestic sewage and industrial wastes near

Ramkrishnetpur Ferry Ghat Howrah, within Howrah Municipal Corporatic'n.

Furthermore, there is another outlet situated about 86 meter North t-rort

ChintamonyDey Bathing Ghat, Ramkrishnapur. It is true that the single r-se

plastic and other garbage are being discharged into the River Hooghly'.

In this context a details project report for proposecl Howrah STP (65 I\C-D

capacity of SBR ty-pe) for action plane Ganga Rejuvenation under NAMA-{I

GANGA MISSION FOR West Bengal has been prepared by KOLKf-TA

METROPOLITAN DEVELOPMENT AUTHORITY' (KMDA) in the vear.June, 201?.

It may kindly be noted that the STP catering to this Zone is at .A.rupara- of

Dharsa Area in Ward No.- 49 with in the Howrah Municipal Corporation.

6. KMDA is the sole Authoritv to intercept and divert all the waste 'u1'ater towsr:ls

the river Ilooghly to the STP maintain by KMDA. As such HMC has no role in

treating the waste water within the city & the matter may please be taken up

rvith KMDA tbr further necessity action.

'Ihat it is further informed by the Respondent No. 9 tl, at the report of the Th:ee

mber Committee appointed lry this Hon'ble Tribunal in the instant Original

inter-alia mentioned existence of open defecation -:1 -he

RamkrishnapurGhat Areas. [t was further mentioned in the said letter that --he

meltter has since been enouired into bv the concerned deoartment of F-MC in

right earnest as Howrah has aiready been declared an Open Defection Free

(ODF) city.

8. Horvever, the Respondent No. 9 stated that as per their observation, it q'as

founcl that a large slum with approximately 500 du,'ellers exl<ts in

5.
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RamkrishnapurChouraBustee on the land owned b-y the said Port Trust. It is

pertinent to mention that the said Bustee lacks commurnity toilet fa:ilities,

which contributes to the open dcfecation problem.

9. That the respondent no. 9 also stated that the nearest public toi-et develr,ped b-y

HMC is situated around 1.50 meters awav. which is insufhcient to cater to the

needs of the slum drt'ellers and which might be the cause such act of ope:r

defecation.

l0.That the Respondent no. 9 further stated that, to address the open defecation

issue, HIvIC requests a No Objection Certihcate (NOC) frorn the said Port Tnist

to constmct a community toilet within the slum area. However, the respondent

No. 9 still not received any reply in reference to the said letter dated l9tr. Jur-e

2024. lt is pertinent to merltion that upon receipt of rhe NOC. FIMC u'ill

promptly initiate the construction of the community toilet in that sa-d area.

Photocopies of the concerned areas and the solemn order of this Hon'ble

Tribunal alsohas been enclosed v'ith the said letter dated 19th J'rne 2024.

.That the Respondent No. 9stated that extensive effort were undertaken :o

lve the issr.res in questions including the intimation to the said Port Trust

t the issues in question and it was also formally requestei to tre said trcrt

to issue tr NOC for construction of the community toilets at the coricernecl

ea. Horvever, these initiatives dicl not come to fruition vet iue to nor-

availability of the No Objection Certihcate by the said port trust.

l2.That the Respondent No. 9 reiterates their commitment to addressing rhe

environmental and sanitary concerns prevalent in the Ramkr-snapur area, as

highlighted in the solemn orders of the Hon'ble National Green Tribunal. It is

emphasized that the unauthorized Khatal situated on the land of shyarna

*
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Prasad Mukhe{ee Port Trust continues to discharge cow dung directly into the

Hooghly River, thereby posing significant environmental hazards.

13.1t is pertinent to note that the Respondent No.9 has diligently purs;ed

solutions to these pressing issues, including the development of public toilets .*t

strategic iocations. Hole\rer, the proximitv of the nearest public toilet, situated

approximately J 5o meters away from Ramkrishnapur chor-rra Bustee , rema:ns

int-rdequate to serve the needs of the slum dwellers, contributing to instances :f

open defecation.

l4.That the present afhdavit addresses the environmental and sanitary issues -n

the Ramkrisnapur area, particularly concerning the discharge of corv dung rn:o

the Hooghly River and open defecation in the vicinity. This is pertinent :o

mention that ar-r unauthorized Khatal (cattle shed) exists on the land of Shya:na

Prasad Mukhe4'ee Port Trust (formerly Kopr) in the Ramkrisnapur a:--3.

Moreover, this I(heital is causing direct discharge of cow dung into the Hoog_-Jy

River. posing signifi czLnt environmental hazards.

That Respondent No. t has stated that this information has been alreadv

timated to the chairman of the shyama prasad Mukheriee port Trust vide a

tter dated 19tt'June 2024bearing No. 016/Gen (s.c. cell)/commr./2024-25

and a request has been made by the Respondent No. 9 to the chairman of the

shverma Prasad Mukherjee port Trust for the immediate removal of the said

Khatal to mitigate this issue. A copy of the said letter dated 19th June 2r]14

.\ 4"1 Z1,O7.LOZ4
152 | bearing No. o16/Gen (S.C. Cell)/Commt./2O24-25 annexed herewith a:-d

I

marked as annexure Ri 1.

16.In view of the foregoing, Respondent No. 9 submits that the intervention of the

Hon'ble Tribunal is required to expedite the issuance of the necessaru Noc bv

Hrn*ra h Municioal Comoratiofi
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the Shyama Prasad Mukherj'ee Port Trust, thereby enabling HMC to promFr_y

proceed with the construction of a communitv toilet wi:bin

RamkrishnapurrChouraBustee. This proactive measure is essential to mitigale

the environmental hazards caused by the Khatal and to uphold the sanitaticrn

standards in the area, consistent w.ith the directives of this Hon'ble Tribunal

17.It is therefore respectfully prayed that this Hon'ble Tribunal may graciousl;u be

pleased to allow time to the department of the Respondent No. 9 tp carry aut

rther steps and to take further necessary steps in terms, once the No

ion certilicate issued by the said Port Trust of the order passed b}r t-ris

Tribunal and to pass order or orders as deem fit and proper in tre

of justice.

statements contained in paragraph nos. 1 to 12 are true to _nv

knowledgeand belief, and nothing herein shall be construed as an admissicn ,tf

any statement unless specifrcally admitted.The statements mad.e in paragraph

nos. 13 to 14 is information derived from record and the rest thereof are :nv

humble submissions before this Honble Court.

Identified by me and

Prepared in my Office

("^.*-'1* ?"^ln '/
Advocate ( ,/

F/747 /2OO9

,-t t "4"_a5
- Commfssfonef *

Howrah MuniciPal CorPoratio*

Before me,

s|(. llAziuL FUtr
Are. Kdk tt

Rcgn.No. *1Tl1g
Expiry Detc
15.092021

Notary Public
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VERIFICATION

I, smrutiranjanMohanty, son of Sri NabaghanaMohanty, aged abclut 34 years, working
for gain at 4, Mahatma Gandhi Howrah 7l11o1do hereby veri$r that the contents of
paragraphs 2 to 8 and parts thereof are based on information and/or derived from
sources which I verily believe to be true and I have not suppressed any material facts
and circumstances and the rest are my humble submissions, before this Hon'ble
Tribunal.

s'tv&T,"4"J5
DEPONENT

Commissioner
hloryrsh MuniciPal GorPoration

DATE: 3O, 1. b ZV

PLACE: KOLKATA

i;'.iya!: -l
!6,I

3 0 JUL 202t
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HOIAH IUNICiPAL CORPORATION 
Tel· (+9~, MAHATMA GANDHI ROAD, HOWRAH 7J J JOI 

• -33) 2638-32) 1-13, 264)-5218; Fax: (+91-33) 2641-5218/2214 

• No. 0~~ /Gen (S.C. Cell)/Commr ./2024-25 

To, 

The Chainnan 
Sh ' • 

yama Prasad Mukherjee Port Trust (Fonnerly KoPT) 
15, Strand Road 

' Kolkata - 70000 l. 

Dated : July 26, 2024. 

Sub : 0.A. No. 40/2024/EZ - Ankur Sharma vs. State of West Bengal & Ors. - Existence of on-authorised 

Co'." Shed <Khatal) at the river bank of Hooghly near Chintamony Dey Bathing Ghat, Howrah - Reg. 

Sir, 
This is further to our letter communicated vide Memo No 0 16/Gen.(S.C. Cell)/ Commr./2024-25, dated 

19.06.2024 on the captioned subject. 

The latest up-date with pictures etc with regard to the pollution of the river Hooghly in the Ramkrishnapur 

Ghat area of the Howrah due to direct discharge of cow-dung from an un-authorised Khatal (Cow Shed) and from 

open defecation by the dwellers of a large slum from the adjacent locality of Ramkrishnapur Choura Bustee, both 

located on the Port owned land, was reported to your good-office vide our letter ibid with request for further nec·essary 

action taken in compliance of the solemn order of the Hon'ble NGT, EZ, dated 22.02.2024 passed in the instant 0.A • 

. please. As we are yet to receive any correspondence in this regard, it is once again requested to furnish compliance at 

the earliest convenience please for placing the same before the Hon 'ble NGT for their cogniz.ance. 

A line in confinnation is solicited. 

Thanking you, Yo s faithfully, 

Commis r 
Howrah Municipal Corporati n 

Endt No. /1(8)/Gen (S.C. Cell) ommr J2024-25 Dated : July 26, 2024. 

Copy forwarded for favour of fonnation to : 

I) The Member Secretary, WB CB, Paribesh Bhavan, Building I 0A, Block LA, Sector III, Bidhannagar, 

Kolkata - 700 I 06; 
2) The Sr. Special Secretary, rban Development & Municipal Affairs Dept, Govt. of West Bengal, 

''NA GARAY AN", DF - 8, Sec or -1, Salt Lake City, Kolkata - 700064. 

· 3) The Director, SUDA, "ILGUS HA VAN", HC Block, Sector - II, Bidhannagar, Kolkata - 700 I 06; 

4) The District Magistrate, Howr ; 

5) The Secretary, HMC; 
6) The Exe. Engineer (Slum Dev), HMC - With request to co-ordinate with the concerned authority of the 

KoPT; 
7) The OSD (Law), HMC-with r uest to keep apprise the Ld Counsel of the HMC in the instant OA. 

8) Dept. Guard File. 

Commissioner 

Howrah Municipal Corporation 

Annexure R/1 colly
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Sin 

The Chaiman. 

No, 016 /Gen (S.C Cellj/C omm./2024-25 

I5, Strand Road, 

HOWRAN MUNICIPAL CORPORATION 

Kolkata- 700001| 

A, MAIATMA iANDIL OAD, OWA| ) 

Shyama Pasad Muklherjee ol Int oely KoP) 

Iel 193) 261W 121|-13, 24|-521B, Ia33) 2|92/214 

Sub : 0,A, No, 40/2024/EZ Ankur Shurma ys, State of West Bengnl Or, Eaistene of 9n Hthosed Cow Shed (Khatal) at the riyer bank of llooghly near Chintamony Dey Batbne Ghat, owrah MeL 
This is further to our letler comnnicatcdl vide Mumo No )07/in(,C, Cull/ 

30.04.2024 and reply send by the lslate Munape |/C) o yom esteemed opnizt) ad 
captioncd subject. 

A line in confirmation is solicited. 

Thanking you, 

The latest picture encloscd hercwith witlh cxucLtitude Lnpitude indicatinp the intems ol a Khatal in the Ramnkrisnapur area on the land of the Port Iust which may kindly be tuken inlo onnilelon Sor reoval of lhe same from that arca al thc carliest conveicnce to slop the menes of dict dihurys f w duny ) hs ivE Hooghly from thcre-at, Moreover, the report ol the 3-Member Commitlee uppointed hy ths llon'bks NT in the instant O.A. inter-alis mentioned cxistence ol open defecHlion in the Ramkrishnnpur obnt rGH, The matter ha5 sincs 
been cnquircd into by the concened departmcnt of IMC in riplt caest 4s lowah has alresdy hecn doclarcd n ODF city. In this context, our obcrvation i, that therc is un cxintence of a biy Slun with apnd 500 dwellers in ht locality of Ramkrishnapur Choura Bustce on the Port owncd Iand with no scility of Commpity Toilct which miphh be the cause of suuch act of open defccation, opy of the picture of the slum with GXmA Ititde IlAmyitwde 1s cncloscd for ready refercnce please. The Public Ioilet 
is, therefore, requested to kindly take note of this r t 
HMC, steps will be taken at this cnd for construction of 
copy of the solemn order of the Hon'ble NGT, EZ, dated 22.02.202A lor referene pleas. A onplimes rsport in this regard may kindly he sent to the District Mayistrate, Iiowrah with s opy to the udersigned Sor placiny the same before the Hon'ble NGT for their coynizancc. 

Endt. No. 016/1(8)yGen (S.C. Cel)/Commr./2024-25 

buted une 1, 224 

Copy forwarded for favourof inforImation to 

5) The Seuretary, HMC; 

/202A 29, dut 
2%05 0024 » e 

4) The District Mayistrate, Hoyrah: 

ym M in lhat arca is around 150 m uwy 
re dresal of the issue, In Ca "NOC is issscd ty the 

Community 'Ioilet thers at, As desircd, we further cnckos 

Ynys Saithfully. 

) The Member Secrctary, WBPCB, Paribeh Bhavan, Buildiny 10A, Block LA, Setor II, Bidhannayat, Kolkata -700106; 

Commissioner Howrah Municipal Corporation 
Encls : as stated above. 

Dated : June 19, 2024. 

2) The Sr. Special Secretary, Urban Developrnent &. Municipal Affair, Dept, ovt, of West Bcnyal, NAGARAYAN", DE -%, Sector-I, Salt Iake City, Kolkata -700964. 3) The Director, SUDA, "ILGUS BIIAVAN", I1C Block, Sector-I1, Bidhannayar, Kolkata-700106: 
6) The bxe. Engincer (Slurn Dev.), HMC With requcst o Wrdinate with the unerned suthority of the KoT: 

7) The SD(Law), IM wif request to kcep apprie the lCGunl of the IMC in the instnt )A. 2) Dept. (uard ile. 

Commissioner 
Sowrah Municipal orpatit 
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Google 

Howrah, West Bengal, India 
139, Ram Krishnapore, Choura Bustee, Shibpur, Howrah, West Bengal 711102, India 
Lat 22.571349 
Long 88.935002° 

GPS Map Camera 

19/06/2412:04 PM GMT +05:30 
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Google 

Howrah, West Bengal, India 
H8CM+9Q5, Ram Krishnapore, Choura Bustee, Shibpur, Howrah, West Bengal 711102, India 
Lat 22.571138° 

Long 88.334897° 

GPS Map Camera 

19/06/24 12:03 PM GMT +05:30 
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Google 

Howrah, West Bengal, India 
H8CM+9Q5, Ram Krishnapore, Choura Bustee, Shibpur, Howrah, West Bengal 711102, India 
Lat 22.571124° 

Long 88.334937° 

GPS Map Camera 

19/06/24 12:03 PM GMT +05:30 
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Google 

Howrah, West Bengal, India 
H8CM+9Q5, Ram Krishnapore, Choura Bustee, Shibpur, Howrah, West Bengal 711102, India 
Lat 22.571124° 

Long 88.334937° 

GPS Map Camera 

19/06|24 12:03 PM GMT +05:30 
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Google 

Howrah, West Bengal, India 
139, Ramn Krlshnapore, Choura Bustee, Shibpur, Howrab, West Bengal 711102, India 
Lat 22.571266 
Long 88.334989° 

GPS Map Camera 

19/06/24 12:02 PM GMT 405:30 
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GPS Map Camera 

Howrah, 

West 

Bengal, 

India 

136, 

Ram 

Krishnapore, 

Choura 

Bustee, 

Shibpur, 

Howrah, 

West 

Jndia 

Lat 22.571393° Long 88.33505° 

19/06/24 

12:05 
PM 

GMT 

+05:30 

Google 

Bengal711102, 171



GPS Map Caera 

Howrah, 

West 

Bengal, 

India 

136, 

Ram 

Kishnpore, 

Choura 

Bustee, 

Shibpur, 

Horah, 

West 

Bengal 

7mi02, 

nda 

Lat 22571393 Long 8833505 

19/06/24 

12:05 
PM 

GMT 

+0590 

Google 
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Google 

Howrah, West Bengal, India 
136, Ram Krishnapore, Choura Bustee, Shibpur, Howrah, West Bengal 711102, India 
Lat 22.571425° 

Long 88.335144 

" GPS Map Camera 

19/06/24 12:01 PM GMT +05:30 
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Google 

Howrah, West Bengal, India 
136, Ram Krishnapore, Choura Bustee, Shibpur, Howrah, West Bengal 711102, India 
Lat 22.571317° 

Long 88.335046 

"GPS Map Camera 

19/06/24 12:02 PM GMT +05:30 

174



Google 

Howrah, West Bengal, Indla 
138, Ram Kishnapore, Choura Busteo, Shlbpur, Howrah, West Bengal 711102India 
Lat 22.571342° 

Long B8.335009° 

GPS Map Camera 

19/06/2412:04 PM GMT +05:30 
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